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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART - I

- (Brief record of proceedings)

Tﬁe:;ﬁafi 26" March, 2002/ Chaitra 05, 1924 (Saiaj

NATIONAL SONG - VANDE MATARAM

LAYING OF COPIES OF LT. GOVERNOR’S ADDRESS: The Assembly
Secretary laid copies of the Hindi and English version of the Lt. Governor’s
Address delivered to the Assembly on 26" March, 2002.

OBITUARY REFERENCES: The House made

. ] > obituary references on the

passing away.of the following: ' S

1. Shri GMC Balayogi, Speaker Lok Sabha.

2. Shri Jag Parvesh Chandra, former Member and Chief Executive
Councillor. T ", CEEE

3. Shri Bhishamber Dutt Sharma, former Member, Delhi Metropolitan
Council. ™ .

4.--Shri TN Kundra, emiiient Freedom Fighter.

~ Chair also expressed grief over the massive loss of lives.and property in the

viclent incidents in Gujarat, |

The House observed two minutes silence as a mark of respect towards the
departed souls. Y :

Leader of Opposition drew the attention of the Chair towards the fact that as
most of the members would be busy with'the work relating to counting of votes
for the .election held for the Municiphl Corporation of Delhi, it would be better
if the business scheduled for 27" March, 2002 was postponed to 28™ March,
2002. . il

.. The Chief Minister also stated that she agrrr;:cd._trbrtheuproposal.

In view of the sentiments of the Members, the Chair adjourned the House for
the day and stated that the House would reassemble on 28" March, 2002 at 2.00

. . PM, b o .
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